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MR. SPEAKER: You are pttina up 
a number of times without my permiS5ion. 

DR. SUSHILA NAY AR : In view of the 
fact tbat UP Government was good enough 
to order closure of tbe three liquor shops in 
Garhwal district, about wbich I had to 
undertake ,1 fast and in view of the fact that 
the minister himself said that local auction 
is the most suitable policy for the whole of 
India, may I ask what action he has taken to 
have the principle of local auction accepted 
by all the States? Secondly, what action has 
he takeD to compensate those States that 
have started implementation even in a par-
tial manner like UP and Rajasthan. to the 
extent of 50 per cent of their revenue loss? 

SHRI GOVINDA MENON: The offer 
made by Shri Morarji Desai was that 
where prohibition is introduced for the 
first time haif the loss will be met by the 
Central GJvernment. We stand by that. 
The question of local opinion again, comes 
under the jurisdiction ,)f the State Govern-
ment. 

Small Car 

+ 
-37. SHRI S. K. TAPURIAH : 

SHRI RANJEET SINGH: 
SHRI R. BARUA : 
SHRI CHENGALRA Y A NAIDU : 
SHRI MAYA VAN: 
SHRI P. C. AOICHAN : 
SHRI NIHAL SINGH: 
SHRI N. K. SOMANI: 
SHRI ARJUN SINGH BHADORIA : 
SHRI BENI SHANKER SHARMA: 
SHRI RAGHUVIR SINGH SHASTRI: 
SHRI SHIV KUMAR SHASTRI: 
SHRI RAM KISHAN GUPTA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether Government have taken 
any final decision in regard to the manufac-
ture of small car in the country ; 

(b) if not, the reasons for the delay; 
and 

(c) the time by which a decision is 
likely to be taken in tbe malter 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS (SHRI BHANU 
PRAKASH SINGH) : <a) Not yet, Sir. 

(b) and (c). A decision on the project 
involves a\location of resources therefor 
within the overall plan resources and priori-
ties. All relevant aspects have to be given 
careful consideration before a final decision 
is reached and this process is takin, time. 
It is expected that a decision in the mailer 
will be reached soon. 

SHRI S. K. TAPURIAH: We have 
been hearing about this car ever since 1959. 
Whenever any decision has to be taken on 
such simple matters, whether it is a scooter 
or car, it may take the government years 
but when it is a Queslion of nationalisation 
of banks it is done overnight. Now, may 
I know from the government their definition 
of a small car? Before they embark 00 
the venture will they tell us at what price 
will it be made available to the consumer 
on the road? What would be the specifica-
tions and by what date specifically will they 
come out with a concrete proposal ? 

SHRI BHANU PRAKASH SINGH: 
A decision would be taken soon. It is 
under study. 

SHRI S. K. TAPURIAH: At what 
price will it be available to the consumers ? 

SHRI BHANU PRAKASH SINGH: It 
is under examination. 

SHRI S. K. TAPURIAH : Sir, arc you 
satisfied with this answer 7 

SHRI RANG A : What is their concep-
tion of a small car? What will be its size 
and caplcity and price? They can ,ive 
that information. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIR'i (SHRI F. A. 
AHMED): May I inrorm the hon. 
members that various proposals are before 
us. If this project is accepted in the public 
sector it is hoped that it would be possible 
for us to provide a car with an ex-factory 
price of RI. 10,000 
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SHRT S. K. TAPURTAH: What will 
be its price on the road including taxes? 

SHRT F. A. AHMED: I am giving the 
ex.factory price because the tax will have 
to be calculated on the basis of the ex. 
factory price. 

SHRI S. K. TAPURIAH: The excise 
duty is not ad valorem. You can calculate 
it. 

SHRI F. A. AHMED: Excise duty and 
sales tax will be extra. 

SHRI S. K. T APURIAH : How much? 
In that case, it will not be a cheap car. 

SHRI F. A. AHMED: The exiqing 
price for cars ex-factory is Rs. 15,000 to 
16.000. 

SHRI S. K. TAPURTAH: From these 
aDswers that we have been hearing ever 
since we are here, it is quite clear that 
Government is not at all interested in a 
cheap car. All that it is interested in is in 
having a small minister occupied in the 
Ministry. 

In view of the fact that Government 
itself is engaged In the manufacture 0' 
vehicles in it. ordnance factories, has it 
gone into the cost structure of vehicles which 
it manufactures in its cwn factories and 
come to the conclusion thn t in view of its 
experience of price that is taking place it i. 
not at all possible to make a car at the 
price indicated by the hon. Minister? 
Will he give a clear assurance that in no 
case the price will go above what he has 
indicated? 

SHRT BHANU PRAKASH SINGH 
SHRI BAL RAJ MADHOK: No, it This question is regarding the small car and 

is less. the hon. Member is talking of vehicles 
which is a different malter. Government 

SHRI PILOO MODY: You never docs not manufacture a car ... (lnter,uption) 
bought a car in your life. You are using 
only government car. So, you do not know 
the price. 

SHRI F. A. AHMED: The ex-factory 
price is Rs. 15.000 or 16,000. 

SHRI BAL RAJ MADHOK: 
is less. Look into the files. 
giving wrong information. 

No. it 
You arc 

SHRI F. A. AHMED: The mailer hllJ 
gone even to the Supreme C,'urt. We have 
fixed a certain price and they want further 
revision. 

SHRI PILOO MODY: We want to 
know the c<'n<umcr price ; we do not want 
to know of any other fictitious price. 

SHRI F. A. AHMED: The con~umer 
price will depend on the ex.factory price. 

SHRI PILOO MODY : Whatever it il ; 
if you do not know, find out. 

SHRI F. A. AHMED: Anyhow, it 
will be much cheaper than whit you are 
gcttinS at. It will be cheaper by about 
Rs. ~,ooo to 1.1. 6,000. 

SHRI S. K. T APURTAH: He has no 
business to say that. He mu~t re~ign. Is 
a car not a vehicle? Does he want a 
stationary car or a toy car which will not 
move? 

SHRI N. K. SOMANI 
his answer. Sir? 

Did you he", 

MR. SPEAKER: This question is 
very much pending for a long time. It came 
up during the la~t se"ion also. If names of 
13 hon. Members arc clubbed together and 
if I call all the \3 hon. Members, I think, 
only this one question can be dealt with 
perhaps in two Question Hours. Thererore 
I would reque,t the hon. Minister to give a 
c1earcut answer so that there may be no 
need for further supplement aries and 
I may be in a position to say that it is 
a c1earcut answer and I will not allow 
further lupplementaries. I would request 
the hon. Minister to give full d~tai!s in 
a very brief reply so that I may disallow 
all other supplementllry questions which 
ari.e out of a rather value answer. 

SHRI F. A. AHMllD: This question 
jpvOlvtl tbo q\1Olliou (If prlco at whl~ tbi, 
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car will be available, tbe likely investment 
in the project, when the decision is going to 
be taken and whether this project will 
be accepted in the public scctor or 
not. } have already pointed out that 
from the proposals available with us 
it appears Ihat the small car will be 
available at about Rs. 5.000 to Rs. 6,000 
loss than what it is available at at present. 
It is expected that the investml'nt will 
bo about Rs. 20 crores and another 
Rs. 5 crores to Rs. 6 crores for ancillary 
industries; that is, it will mean aD 
investment of Rs. 26 croros to Rs. 27 crores 
altogether. So far as the decision is wn· 
cerned, the Ministry has formed its opinioD 
and the mailer was sent to the Planning 
Commission for discu.sion. The Planning 
Commission. after discussing it, had 
asked for certain information which was 
suprlied to them. The planning group had 
also recommended that there should be an 
expenJiture of about Rs. IS crorcs for the 
manufacture of this car, but the Planning 
Commission has not yet accepted it because 
they 'lre finding it difficult to fin; the resour· 
ces. Now the whole mattor has been 
referred 10 the Cabinel for taking a decision. 

MR. SPEAKER: There are 13 names 
here. Why not have a discussion ralher Ihan 
answering \3 supplement aries ? Is there 
any furth·" need to ask supplelllcntaries? 
It is Upio you to see. 

SHRI RANJEET SINGH: In view of 
the fact that this Government has e.tablished 
a very elaborate au'omC)hilc te'ling slat ion 
in the counlry where all the tests that arc 
to be coeducted can he conducted. would 
the Government open Ihe licensing of car 
production so that anyhody may be "ble to 
manufaclu,,' a ,mall car for him'elf? At 
least at a stage when this GlH'ernment has 
become a mini-Government, would they 
consider of having a mini-car 1 

MR SPEAKER: It is not a quostion, 
Shri R. B:lrua. h there any need of asking 
a further question? I do not think so. Shri 
Naidu. 

SHRI CHENGAlRAYA NAIDlT: The 
Indu<trio. Department in the Government 
of 1ndia Is the most ineffi cient Depa"-
ment ...... 

MR, SPEAKER.; No speech p1eaIlC, 

SHR} CHENGALRAYA NAJDU: Thoy 
are not able to take a decision about tho 
small car project. How many years will 
they take to come to a decision? } want 
to know it from the Government as to 
when they will be able to take a decision. 
Is it a fact tbat they want to keep 
the Stato Governments who are asking 
for a small car project in suspense? 
Is it not a fact that they want to holp 
car manufacturers so that they get ~ome hell' 
from them? It is a fact that they are delaying 
things because Sahu,Jains are supporling the 
Prime Minister's son to lIet a prototype car 
approved 1 How many more years will it 
take for the Government to como to a 
decision? Is it because of these things that 
they are delaying things? 

MR. SPEAKER: There is no question. 

SHRI CHENGALRAYA NAIDU: 
want a reply from the Government. 

SHRI K. LAKKAPPA: Now we are 
gelling more secrets. 

SHRI CHENGALRA Y A NAIDU: If 
there is nn reply, may I take it that these 
allegatioDs are true 1 

SHRI V. KRISHNAMOORTHI: For 
the last so many years, this Government 
has heen saying that they will produce a 
small cheap car costing R •. 7,000 or Rs.7,500 
nnd make it available to the ordinary citi-
zen< of the l,.,untry. Now, the Minister 
comes and says that Ihe ex·faetory price will 
he Rs. 10,500 added with it another 
Rs 5.500 which means it will OOlt 
Rs. 16.000. By their delaying tactics and 
by delaying the produclion or licensinl of 
small car project, the people of this country 
are put to a great diffil'ully. In America, 
thl'y are planning to ply tl",ir cars on the 
moon whereas here the.c people are unable 
oven to supply ordinary sma 11 cars to the 
ordinary citizens of Ihe country at cheap 
prico. 

May I know from the GovernmeDt 
whether they will nationali,e the whole car 
maDufacturing Industry? Secondly, will thoy 
start OD their own a small car project in Ibe 
public sector to produce chrap cars within 
the meaM of ordinary citizens of the couDtry, 
III)" at about RI, 10,000 a car in all 7 
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SHRI F. A. AHMED: As have 
already replied, so far as the question of 
nationalisation is concerned, this subject-
matter was raised in a talk with the Deputy 
Chief Minister of West Bengal when the 
Prime Minister went there. We have 
recently got some proposal.. There is 
no proposal before us so far as national-
isation is concerned. But so far as the 
manufacture of car in the public sector is 
concerned. we are trying to have a project 
in the public sector which will provide to 
the consumer a much cheaper car than at 
the price at which it is available at present. 

SHRI V. KRISHNAMOORTHI : You 
should make up your mind to supply a car 
for Rs. 10,000 or Rs. 11,000: or else, you 
shoulll resign. 

SHRI MAYAVAN: May I know 
whether any State Government have applied 
for the manufacture or small car project 
and if so, whether Union Government has 
got any intention of handing over this 
small car project to the State? 

SHRI BHANU PRAKASH SINGH : 
The Industrial Development Corporation of 
My.ore has applied for it, but it will de-
pend on the report after con<idering it 
on merits. 

SHRI MAY A VAN: I have not got the 
answer properly. 

SHRI F. A. AHMED: There is a pro-
posal from the Industrial Development 
Corporation of Mysore for manufacturing a 
car and that i, also before the Planning 
Commi>sion and the Government for deci-
sion. 

SHRI R. BARUA : In view of the pre-
sent paucity of funds. how is it that the 
Government of India is thinking of spend-
ing Rs. 28 crores at a time for production 
of small car? They are al!lO going to pro-
duce electrical appliances, refrigerators and 
other luxury gl'ods. Ultimately the public 
trnnsport sufl'ers. Will the Government 
once and for all give an announcement that 
they arc not going to give to the mini-car 
project Bny priority lill Ihe necessities of 
common It'an arc satisfied? 

SHRI, F. A. AHMED : On the one 
'land I am pressed that Ibis is one of tile 

necessities of consumers and has to be given 
consideration, and on the other band, the 
hon. Member is asking that this project 
should be given up. The Cabinet will take 
a decision whether we could provide in\'e~t­
ment for this project or not. 

SHRI N. K. SOMANI: There are the 
very well known views that have been 
expressed by the Planning Commission 
from time to time, by a body which ha. the 
overall point of view of resources not only 
for the Fourth Plan but also for the Fifth 
Plan: the continued opinion of the Plann-
ing Commi3sion is that there is no need to 
establish another public sector automobile 
unit in this country: and these views have 
been additionally fortified recently by the 
Chief EconOlmic Adviser of the Indian Insti-
tule of Public Administration who has said 
that the solution to the rising car prices docs 
not lie in setting up an additional car unit 
in the public sector. I would like to know 
what is the basis of taking decisions when 
the Cahinet and the Planning Commission 
are in direct confrontation with each other. 
1 would also like to know why. if Ihe 
Cabinet of this truncated Government 
ha. to contemptuously treat the, Planning 
Commission. why do they nol scrap it 
altogether? I would also like 10 know in 
what way they would like to base Iheir 
decision when economically and otherwise it 
ha. been e,'tabli~hed Ihat there is no nCl'd 
for establishing another unit but what is 
needed is to have economic production 
from Ihe existing units in the automobile 
industry. 

SHRI F. A. AHMED: It is not correct 
for the hon. Mcmb~r to come to the 
conclusion that the Planning Commission is 
opp_'sed to the manufacture of can on 
merit: they are opposed because it has not 
been possible for them to find out the 
re!lOurces: but they realise that in order to 
provide a cheaper car, in order to provide a 
better car, perhaps, it is necessary Ihat there 
should be another unit for manufacturina 
car. The only difficulty has been to provide 
the necessary resources for the purpose of 
the project. 

MR. SPEAKER: His question was a 
definite question: whether the Government 
has deciced to overrule the advice of the 
Pll\lUlln, Commisalon. 
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SHRI F. A. AHMED: These matters 

have been discussed with the Planniol 
Commission and their proposal as well as 
our proposal are beCore the Cabinet for 
consideration. 
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it ~~T ~ «;;rT fltilIT \ifT11"tJ"T I 

SHRI s. M. BANERJEE: Sir, now the 
list is over. 

SHRI UMANATA: Now it is his 
tum. 

MR. SPEAKER: I have not satisfied 
all the 13 namel. No. 13 for a small car 
project is an unlucky number. You make 
it to 14. 

SHRI S. M. BANERJEE: Since it 
appears that the Government would take 
lome time to arrive at a final decision, may 
I know from the hon. Minister whether the 
Government is also considering to nationa-
lise some of the automobile industry owned 
by the private sector till they have their 
own ? 

MR. SPEAKER: He has already 
answered il. It is not a new question. 

Controversies Between Railway Board 
aad Coal Industry over Coal 

Price Issue. 

-I-
-38. SHRI D. AMAT: 

SHRI S. P. RAMAMOORTHY : 
SHRI C. MUTHUSAMI : 
SHRI MEETHA LAL MEENA : 
SHRI C. C. DESAI: 
SHRI RAM SEWAK YADAV: 
SHRI BIBHUT! MISHRA : 

Will the Minister of RAILWAYS be 
pleased to slate : 

(a> whether there have been fresh con-
trovcrsils between the Railway Board and 
the coal Industry over the coal prke issue; 

(b) if so, the details of differences 
between the two parties and whether it is 
possible for Government to meet the de-
maods of the Coal Industry; and 

(c) if not, the reasons thereCor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI R. L. 
CHATURVEDI): (a) and (b). Agreement 
has been reached with the coal suppliers that 
a maximum increase of 70 paise per tonae 
would be allowed for supplies of all grades 
of coal purchased by the Railway. from 
I. 10. 1969 over the prices valid upto 
30. 9. 1969. 

(c) Does not arise. 

..n ~~ ~Pn: lflIT ~tti"n: ~ij" 
ifT<f if,T ~JT<fTij";r ~"t fit;;;f~ ~h: q~~ 

ifoT Ifi'tqff q ~") ~ ~) iii llfim~ ~ 
~ ~ ~,~ ~ il"r't it 1I"T ~ ij"T~IfT ~lfiI; 
~ IIiT 'IiT1fU ~ ~ ? 




